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For Petitioner (s)
For Respondent(s)

Anand Kumar Gupta

VS.
. . .. ...Applicantlpetitioners

Adelson Pharma pvt. Ltd. 
.....Respondent

Order delivered on 13.09.2019
coram: DR. pooNDLA BTIASKARA MOHAN, JUDICIAL MEMBERSH. RAGHU NAYYAR, TECHNICAL MEMBER

Mudit Manohar, Adv.
Susshil Daga,Adv.
Akanksha Noval, Adv.

ORDER

Learned counsels for both the parties are present. The learned counsel for
the applicant seeks short adjournment. post the mafte r on 24.09.20tg.
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